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MR. SPEAKER: Now, I come to the Legislative Business, namely, item No. 28.
... (Interruptions)
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SHRI VIJAYENDRA PAL SINGH (BHILWARA): Sir, if we are to discuss and pass this Bill, then
we all will take five minutes each to speak on the same. ... (Interruptions)
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SHRI PRIYA RANJAN DASMUNSI: Sir, I strongly plead to take up this Bill because every day the
Government Business was being curtailed. This is the last legislation for today, and we have to pass
it. We are here for this only. ... (/nterruptions)

PROF. VIJAY KUMAR MALHOTRA : Sir, you had made a commitment. ... (/nterruptions)
MR. SPEAKER: No, you had only made a request, and I have not made any commitment.

... (Interruptions)

SHRI PRIYA RANJAN DASMUNSI : We have allowed it to be discussed. Therefore, I request you,
and the House that the Bill should be taken up. ... (Interruptions)

SHRI BASU DEB ACHARIA : Sir, this Bill should be taken up just now. It is a very important Bill.

... (Interruptions)
MR. SPEAKER: Mr. Malhotra, the Members from your side have also requested to speak on this issue.

... (Interruptions)

PROF. VIJAY KUMAR MALHOTRA : But this Bill cannot be passed in 10 minutes or 15 minutes.
Everybody should be given an opportunity to speak on this 1ssue. ... (/nterruptions)

MR. SPEAKER: Mr. Malhotra, let us see as to how much time it takes.
... (Interruptions)

MR. SPEAKER: Item No. 28, Shri Raja.



